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[Shri Suresh Kalmadi] 
in Ladakh, the communication failed. 
Even to Muscat the communication 
failed. I have demanded that if it 
could be a technical failure than tlie 
Government should have immediately 
grounded all these AN-3Si and ins- 
pected them thoroughly. The Gov- 
-ernment has not bothered to ground 
AN-32s  and  inspect  the  aircraft. 

Lastly,   it      could    be   a   sabotage. 
Something might  have  happened  in 
Muscat.    Did the Government act in 
time to find out who entered the air- 
. raft at Muscat?    Whether they plac- 
ed  anything  on board    Uic    plane? 
Parliament has not been taken    into 
rofidenco   and   the  Minister  hts   not 
told Parliament why they are unable 
to  find   these  AN-32s.    I  w.'uld like 
to point out that Air Marshdl La'Fon- 
taine Committee report en sir sifety, 
which we have been saying should be 
placed on the Table of the House, has 
heen   ki'pt  secret.    It  is  reported  by 
pilots that this Committee has come 
oat with revealing things.   So it should 
be   made  public.    I   would     request 
through you. Sir, that the Government 
should lay a statement on tbe floor of 
this House today as to what has hap- 
pened  to the    missing    AN-32s.   The 
country wants to know and 20 widows 
Lonely wanting to know.   They 
have   been   sending   telegrams   every 
day to find out what has    happened 
but thc. Government has nol bothered 
to the telegrams.    They have 
nol   bothered   tn  find   out  where  the 
I   request   bef'ire      the 
House adjourns today the Government 
come forward with n statement. 
Staple are entitled to knew.   Valua- 
ble  aircraft costine   crores  cf rupees 

are going down the drain and there 
is no trace whatsoever and our Gov- 
ernment continues to ibe ia deep slu- 
mber, 

REFERENCE TO THE SHORTAGE 
OF ALCOHOL FOR INDUSTRIAL USE 

SHRIMATI  RJCNUKA  CHOWDHU- 
RY (Andhra Pradesh); Sir, I rise to 
draw the attention of the House to 
the crisis in the alcohol industry in 
this country today.   While on the one 
id  we  have  industries which are 
suffering from a glut of alcohol which 
they have manufactured, there is, on 
tbe other hand, this  dog-in-manger at- 
titude of not allowing export of alco- 
hol from the States having a glut to 
States which are deficient: in alcohol. 
Unlike    the    popular   miucopcepting 
that alcohol is used only for drinking, 
there are several products anj vital 
industries which are based on alcohol, 
including  pharmaceutical     industries 
which   manufacture   bulk   drugs   like 
Aspirin,   Vitamin   Bl   and   B2,   which 
are adversely affected due to inade- 
quate supply of alcohol.    While   we 
used to export alcohol all these years, 
suddenly this year we have brought 
about   import  of  alcohol,   exempting 
it. from import duty, which has    bi 
turn  affected the  States where alco- 
hol is being manufactured and manu- 
factured  to  a large extent.    In the 
case  of   U.P.  distilleries  which     are 
overflowing, the Union    Government 
bas reportedly permitted bulk import 
of alcohol by exempting it from cus- 
lomg duty, which in turn has brought 
thr   State  distilleries  to  a     grinding 
halt.    What exactly are we  trying to 
do?   On the one hand we are pleading 
with   the   industrialists   tc  make  full 
vise of all tbe facilities thsi have been 
n to them, on the other hand we 
are  maiming  them  and   deliberately 
bringing about a situation  which will 
render several industries   in tbe coun, 
try sick.     The  Khandsari   unit?   are 
controlling the bulk of tbe molasses 
but there is nobody to question them. 
Therefore,  the  question  arises  as   te 
who  is  going to  control  them.     We 
have a stagnant  alcohol     productio* 
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winch has been going on for ten years 
.uid organizations like CSIR ad ICAR 
bave not come about with alternatives. 
We  have been using sugarcane only 
whereas  other nations in tlie world, 
including West Germany, for several 
years have been     producing alcohol 
from beetroot   But we have not ex- 
ploited beetroot on a large scale.   To 
day, after so many years, India has 
woken up.     While we  have our in- 
digneous methods and the infrastruc- 
ture and we have been producing al- 
cohol   in   surplus,   why   is   the   Gov- 
ernment permitting the import of al- 
cohol crippling  our owa States  and 
affecting our own industries, our al- 
•cohctylbasted idustjrtes   in   particular? 
There  seems to be some  sort   of n 
conspiracy or a bias on the Part of the 
Governmeat  and   the   industries  are 
falling foul because this in turn  af- 
fects them and the State production. 
An impression was  created that the 
States would be deficit in alcohol and 
they would  not   be  in a  position   to 
export, but this was based on inflated 
demands for industrial   alcohol   fur- 
wished by  bulk   consumers  ir.     the 
States.   There is a possibility that this 
is happening to a certain extent and 
Has opportunity has been utilized for 
tlie   manufacture   of   illicit   alcohol. 
Theerfore,  there  appears to  be need 
for the creation of n State    Alcohol 
Authority.    Because  agricultural  and 
agro-based products are a State sub- 
ject  the  States  may   adopt  a  policy 
through which it could be controlled 
by the Centre to bring about a  har- 
monious attitude toward* the alcohol 
industry based in India today. Thank 
you, Sir. 

REFERENCE     TO    THE     CHINESE 
OLAJM OVER INDIAN TERRITORY 

 
 


